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Commissioner of Customs 

ICD Patparganj & Other ICDs 
Patparganj, Delhi 110096 

& Sonepat, Haryana 131101 

 ……Appellant(s) 

 

                             VERSUS 

  

   

VSM Impex Pvt Ltd 
2944/3, Bhagat Singh Street, 

Chunamandi, Paharganj, 

New Delhi 110055 

 ……Respondent 

 

APPEARANCE: 
 
Present for the Appellant(s): Shri Pawan Kumar & Shri Anurag Kumar,  

        Authorized Representatives 

Present for the Respondent: Shri R.K. Hasija & Shri Shivang Puri, Advocates 

 

CORAM: 

HON’BLE Sh. S. S. GARG, MEMBER (JUDICIAL) 

HON’BLE Sh. P. ANJANI KUMAR, MEMBER (TECHNICAL) 

 
DATE OF HEARING: 24.04.2024 

DATE OF DECISION: 22.05.2024 

 
O R D E R 

 Appeal is dismissed. For order, see order of date passed in 

Customs Appeal No. 60711 of 2023.  

 

 (S. S. GARG) 
  MEMBER (JUDICIAL) 

 
 

 
 

(P. ANJANI KUMAR) 
MEMBER (TECHNICAL)  

 
RA_Saifi 


